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under sub-section (1) of section 
619 A of the Companies Act. 
1956 :-

(a) (i) Review by the Government 
on the workina of the 
Andrew Yule and Company 
Limited. Calcutta for the year 
1982-83. 

(ii) Annual Report of the Andrew 
Yule and Company Limited, 
Calcutta, for the year 1982·83 
along with Audited Accounts 
and . the comments of the 
Comptroller and Auditor 
General thereon. 

[Placed in Llbl'8l'1. See No. LT 7472/83] 

(b) (i) A statement reaardiDI Review 
by the Government on the 
workin& of the Bharat Heavy 
Plate and Vessels Limited, 
Visakhapatnam, for the year 
1982·83. 

(ii) Annual Report of the Bharat 
Heavy Plate and Vessels Limi· 
ted, Visakhapatnam, for the 

year 1982-83 alonq with Audited-
Accounts and the comments 
of the Comptroller and 
Auditer General thereon. 
[Placed iD Library. See No. 
LT-7473/82 ] 
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NOTIFICATIONS UNDER TBRRI-
TORIAL ARMY ACT, 1948 AND ANNUAL 
REPORT ETC. OF HINDUSTAN 
ABRONAUTICS LIMITBD, BANGALORB 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFBNCB (SHRJ K. P. 
SINGH DEO) : I bel to lay on the Table-

(1) A copy each of the followina 
Notifications (HiDdi and Bnalish 
versions) under lub-section (3) of • 

section 14 of the Territorial Army 
Act, 1948 :-

ei) The Territorial Army 
(Amendment) Rules 1981 
published in Notification No. 
S. It. O. 55 in Gazette of 
India dated the 7th M&l'!b, 
1981. 

(ii) The Territorial Amy (scconp 
Amendment) Rules, 1981 
published in Notification No. 
S. R. O. 168 in Gazette of 
India dated the 20th June, 1981. 

(iii) The Territorial army (Third 
Amendment) Rules,' 1981 
published in Notification No. 
s. R. O. 192 in Gazette of 
India dated the 11th July, 
1981. 

(2) An explanatory memoraDdum 
(Hindi and Bnllish versions) in 
roprd to the Notifications men-
tioned at (1) above. 

l:PIaeed Ia Library, See No. LT. 
7474/83] 

(3) A copy each of the followina 
papers (Hindi and Sqlish versions) 
under sub-section (1) of section 
619 A of the Companies Act, 
1956 :-

(i) A statement l'eprdiDI Review 
by the GovefDJDent OD the 
workinl of the HindustaD 
Aeronautics Limited, Banplore 
for the year 1982-83. 

(ii) AnDual Report of the Hindus-
tan Aeronautics Limited, 
Bangalore, for the year 1982-83 
aloDl with Audited Accounts 
and the commonts of the 
Comptrellor and Auditor 
General thereon. 
[Placed Ia' Libnry. see No~ 
LT .7475/83) 


